
BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL 

IN THE MATTER OF 

RAMA SHANKER AWASTHI 

S.No. 

1. 

STATE OF UTTAR PRADESH & ORS. 

2. 

3. 

4 

5 

ORIGINAL APPLICATION NO. 691 OF 2022 

6. 

7 

Particular 

UTTAR PRADESH 

BENCH, NEW DELHI 

ANNEXURE 1 

REPLY ON BEHALF OF RESPONDENT NO. 3 

DEPARTMENT, (LAKHIMPUR KHERI) 

Regulations) Act, 2019 
ANNEXURE 2 

VERSUS 

ANNEXURE 3 

INDEX 

Copy of Uttar Pradesh Ground Water (Management and 

GW-2014, dated 13.11.2019. 

ANNEXURE 4 

GROUND 

ANNEXURE 5 

Copy of the Notification No. 1320/62-1-2019-10 

ANNEXURE 6 

..APPLICANT 

Copy of the letter dated 03.10.2020 

...RESPONDENT(S) 

Copy of the notification no. S8/76-3-2020/10 GW/2014, 

dated 21.01.2020 

Copy of the Letter dated 25.02.202 1 

WATER 

Page No. 
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8 

9. 

10. 

11. 

12. 

13. 

14. 

15. 

16. 

Copy of the order of District Magistrate, District 
Lakhimpur Kheri 
ANNEXURE 7 

Copy of the letter dated 05.12.2024 

ANNEXURE 8.1, 8.2, and 8.3 

Copy of No Objection Certificate (NOC) issued to Ms 
Bajaj Hindustan Sugar Ltd 

ANNEXURE 9 

Copy of Evidence related to acquisition of pond 
ANNEXURE 10 

Copy of the Audit report prepared by Resource 

Conservation and Management Division, Federation of 

Indian Chambers of Commerce and Industry (FICCI) 

ANNEXURE 11 

Copy of the Impact assessment report prepared by Dr. 

Rajeev, Scientist/Team Leader Directorate of Research 

Chandra Shekhar Azad University of Agriculture and 
Technology, Kanpur (CGWA, Gol Nominated 

representative. 

ANNEXURE 12 

Copy of the No Objection (CTo) Certificate from the 
Uttar Pradesh Pollution Control Board. 

ANNEXURE 13.1, 13.2 and 13.3 

Copy of No Objection Certificate (NOC) Issued to M/s 

Bajaj Energy Ltd 
ANNEXURE 14 

Copy of evidence related to acquisition of pond 
ANNEXURE 15 

5429



17. 

18. 

19. 

20 

Copy of the water audit report has been prepared by 
PHD Chambers of Commerce and Industries, New Delhi 
(an institution nominated by Central Ground Water 
Authority, Government of India). 
ANNEXURE 16 

Copy of the Impact Assessment Report prepared by Shri 

Veeksha Pugazhendi (representative nominated by 
Central Ground Water Authority, Government of India). 

ANNEXURE 17 

Copy of (CTO) rom Uttar Pradesh Pollution Control 
Board. 

ANNEXURE 18 

Copy of the Ground Water Assessment Report -2023 
ANNEXURE 19 & 20 

Copy of the details of Development blocks and the 
Report classified as in the safe category. 

Respondent No.-3 

(Director, Ground Water Department /Member Secretary, 
State Ground Water Management 

Through 

and Regulatory Authority, 
Uttar Pradesh) 

Gigi C. George Advocate 
Standing Counsel (UOI) 

Ch. No. 457, Lawyers Block, 
DHC, New Delhi 

Gigicgeorge.adv42@yahoo.in 
M-98106253 15 
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Certficate No. 

Certificate Issued Date 

Account Reference 

Unique Doc. Reference 

Purchased by 

Description of Document 

Property Description 
Consideration Price (Rs.) 

First Party 

Second Party 

Stamp Duty Paid By 
Stamp Duty Amount(Rs.) 

NOTAR 
Sàgjay Sirgh 

|Acvocale 
di cGURT 

akhiKher. (J.P) 
R io.-3914 
O0320O7 

up tà 13-03-2027 

GOV INDIA 

iA iTESTED 

Sanlay Singh 
NOARYAdyacate Civil CourNkhimpur-khen 

INDIA NON JUDICIAL 

Government of Uttar Pradesh 

e-Stamp 

IN-UP67285600740711X 

31-May-2025 01:44 PM 

NEWIMPACC (SV) up14655204/ LAKHIMPUR SADAR/ UP.LKM 

SUBIN-UPUP1465520432144006440941X 

: SHYAM SUNDAR YADAV SON OF RADHE SHYAM YADAV 
Article 4 Affidavit 

Not Applicable 

SHYAM SUNDAR YADAV SON OF RADHE SHYAM YADAV 

Not Applicable 

10 

SHYAM SUNDAR YADAV SON OF RADHE SHYAM YADAV 

IN-UP67285600740711X 

(Ten only) 

-Plea_e wte or type below this line 

2 Thé Cnis of checkg the leaitut acy is Gl the users of the certificate 

3. In Cose of at y discrepancy pleàse inforin the Coinpetent Authcaty 

HOTAR 
FVE Santay Sngh 

AdvoalgoTARIAL) NOTARIALCOJR Lakhimpur-Kryeri (U.PA 
Rg No.-914 
Di.14-03-2007 

up to 13-03-2027 

Stanp Certificate should be verified st 'www.shciestanp.Con' or ugina e-ta:np Mobiis App 

Any ScLY e cela.s Gn thS Certificate and as avallaivie on the websile Moblie Apo 

INDIA 

YAM 

SUNDAR 
YADAV 
SONOE 
RADHE SHY 

YADAV 
SHYAM 
SUNDAR 
YADAV 
SON 
OF 

RADHE 
SHYAME Y 

SON 
OF 

RADHE SI 

5431



2. When the order dated 21.12.2023 was passed the Respondents No. 1 and 3 were not 

Reg No -3914 

represented. It has been pointed out that no notice to those respondents has been 
0ssued subsequently. 

3. Let the notice be issued to the respondents not represented today The Applicant is 

directed to serve the said respondents and file an affidavit of service at least one week 

before the next date of hearing. 

4. List on 24.02.2025." 

NOTAR 
02 3I4cAR, 2019 fb I (er-1) 

ei 3141-1 Ì 3ttygi HI 1320/62-1-2019-10s2014, fi 13.11.2019 

032GIgf 3qH-3 sfrui 58/76-3-2020/10îsq/ 2014, fkais 
GOVT OF I210 

rr faarH 3faoT yA HeI 425/ HofIO/HOGiONO9O/2020-21, fai 03,1 0.2020 

AilESTEÖ' 

^anjay ingh, 
NOTARY Advocate 

Civil Curt Lakhinpur-Kheri 

1 

5432



39/ olkHO/OOO4O/ 2020-21 faaih 06.05 2021 ENI GHY IR q 3HTTGd ARRT 

11- YE f fA, T GA faHT, BONO 4a 0I 1316/0TofO/T26 (yovtoCTo). 

NOTAR 

Advucale 
CIVIL. COURT 

Dt. 14-03-2007 
up to 13-03-2027 

SOVT. O 

faMrT, SOgo A ien 1316 /0of2o /T-26 (y0dito
o). feiG 05.12.2024 

AilSTED 

(THG-8,). 8.2, 8.3) f T foTOT faqU : 

Sanlay Singh 
NOTNY Advocate 

Civil Court Lakhimpur Kheri 

2 
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60HO 

NOTAR 

LakhiIOyr-Kner ( 

1 

2 

GOVT. OF 

3 

Reg No.-3914, 
Dt. 14-03-2007 

up 1o 13-03-202'l 

Sanjay `ingh 

NOCO43004 

NOTAY Advocate 
Civil Coub Laktanpur-Kheri 

NOCO33242 

NOCO28922 

fi 22.06.2021 

fi 22.06.2021 

io 21.06.2026 

f-c6 21.06.2026 

fei6 22.06.2021 i 21.062026 

72000 T-Tr y q 

72000 Tcr y qs 

72000 

yamdndortato 

tr gf qt 

3 
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Advo
a Cale 

*Lakhinpur 

Reg No -

GOVT. 

AiTESTEDni 

2021 

2022 

Slay Siob 

2023 

No Advocate 
Civil Court\knpur-Kher 

Yitcr1 

úuIc-2 

yu IR 2025 YE HIHT 2.52 a 

3.20 

3.35 

Sanjay Sirf fya Ruié cGWA, MoJS, GOI à HT3d 3fa tur Ti (iG-10) 

3.43 

KIR 2025 YE HIT 226 ire 

aufrOI-01 

2.40 

2.05 

o ERI 3ryfTZ GT t 1260 KLD THGT T 01 $ototo (Effluent Treatment Plant) 

Fenfta HrT 100 KLD HGT ’ 01 qHOToto (Sewage Treatnent Plant) eiftct fbI 

2.95 

fH Tea fis 01.01.2024 fic5 31.12.2025 TF I Hecf-12) 

4 
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Advicale 

1 

2 

Dt. 14-03-2007 

3 

GHHR A ERI 54 ufui (yO3T0 ÎTo) Hero-13.1, 13.2, q 13.3) rfa 

y03tofto 

GOVT. OF IR 

NOC020026 

REG045173 

REGO12934 

Lakhinur-Knis P)! 

Santay Singh HGT 25-25 HPI 

vorate 

lhern 

is 25.07.2021 

faia 25.07.2021 

fio 25.07.2021 

0 24.07.2026 

fi 24,07.2026 

fc 24.07.2026 

tymsunda ah 

378000 -tr yfà � 

972000 

756000 

r qt 

t yf qt 

5 
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NOTAR 

Adv: CIVU Ce 

Lakhimpur-Kne. i3.P) 

A iESTED 

2021 

2022 

Sanjay Singh 

2023 

NOTARY Advocate 
Civil Crt Lakhimpur-Kher 

uie-2 

HG TR 2025 YI HHT 3.83 fcr 

HuT dR 2025 VIe HHT 3.75 rer 

3.20 

3.35 

3.43 

GnfereT-02 

Reg No.-3914 cGWA, Mojs, GOI H176 à 3ta tr (HH-15) 

Dt. 14-03-2007 

2.40 

2.05 

5H GRI 34Z d t 980 KLD HGT I 01 $OTToto (Effluent Treatment Plant) Tef 

}ATÌ 100 KLD BHI 01 HOT4To (Sewage Treatment Plant) Ferfta ftaI s 

2.95 

fH eGI fiA 01.01.2024 fiG 31.12.2025 d# (Hg-17) 

yamkndala 
6 

5437



AdVCcáte 
CIVIL CIURT 

Laknireur-Kher. iAh. 
Reg No.-3914 

D!. 14-03-2007 

AilEbTED 

Sanjey Síngh 
1Advorate 

-210029.82 t0i0 

-127682,.08 too 

-115315.84 tOO 

-225.55 ~040 

-12140.68 20o 

Bytwudared 

recbrug, sO9O I) 

5438



f 
Sanjay Singh 

AUveiite 
CIVIL CURI 

Lakhiipur-Ki:. ( P.) 
Reg No.-3914 

DI. 14-03-2007 
Up to 13-03-2027 

GOyT. OF 
Certified that 

who is identiiady Si... 

to day at... 
on oatii ihr /eL 

are true ar.. o:SCi 8 GihigSPs 
Ihave under stood Üe Tiaiter df 

AiTESTED 

Sanj�y 

he affláavit 

NOTAACcate 

Givil Cour i Lillhimed 

erson 

I Know & 
ldentify 

to 
Above 

has 
Sign 

/LTI 

before 
me 

5439



{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }

